NATIONAL HUMAN RIGHTS COMMISSION

TOUR REPORT OF NHRC, INDIA DELGATION LED BY
JUSTICE SHRI H.L. PATTU, CHAIRPERSON TO NEW
YORK TO ATTEND THE TENTH SESSION OF THE UN
GENERAL ASSEMBLY’S OPEN-ENDED WORKING GROUP
ON AGEING FROM.15-18 APRIL, 2019.

A delegation from National Human Rights Commission
comprising Justice Shri H.I. Dattu, Chairperson, NHRC and Shri
iaideep Govind, Secretary General, NHRC visited New York from 15-
| 18 April, 2019 to attend the 10 Session -of the UN Open-ended
Working Group on Ageing (OEWGA).  The Working Group on
Ageing was cstablished by the General Assembly by resolution
65/182 on 21 December 2010, for the purposc of strengthening the

nroteciion of the human rights of older persons.

“he Working Group is mandatec to cxamine the cxisting
mrernational framework of the human rights of older persons and
ideniify possible gaps and how best to address them, including by
considering, as appropriate, the feasibility of further mstruments
and measures.

3. . In this regard, the OEWGA discussed and as a prelude to the
Opening Session, Ms Amal Abou Rafch; Chief, Programme on Ageing,
UN Department of Economics and Social Affairs, in her opening
remark said that the right to education finds its place in
international human rights law and other international treaties. The

Universal Declaration of lluman Rights recognizes that everyonce has



the right to cducation that shall be directed to the full development
of ti"ﬁc human beings. The International Covenant on lconomic,
Social and Cultural Rights {ICESCR] also provides for the right to
cducation. The Comimittee nn the ICESCR in its General Comment 13
alfirms that the right to fundamental education extends to all those
who have not yet satisfied their ‘basic learning needs’ and its
enjoyment includes older persons as well. Fundamental education,
therefore, is an integral component of adult education and lifelong
learning. With this perspective, the 100 Session of the Open-ended
Working Group focused on' the liducation, Training, Life-long
Learning and Capacity Building; and social protection and social
security (including social protection floors).

4. PMI, New York provided necessary logistic support and

allowances to the NHRC, India during stay of the delegation at New

York,

5. A copy of the detailed Warie Schedule of the Meeting is
attached as Appendix-A and the Sid(: Events as Appendix-B. A few
photograplis captured during the sessions of the mecting are
annexed as App_endix-c. The -details of the agenda deliberations
and video link to the presentation made by NHRC, India arce

available at https://sociai.un.org/agcing-worki ng-group/.

6. Shri Jaideep Govind, Seccretary General, NIRC  also
participated in a Preparatory Workshop on 14.4.2019 ahead of the
meeting of the Working Group on Ageing which was organized by
Asia Pacific Forum of NIIRIs. NHRI of South Korea was coordinator
of this Workshop. The Workshop was attended by NIHRIs and NGOs

from around the world with a view to plan joint strategies and

IS




coordination in the meeting of the Working Group. Speaking slots

were allotted to NHRC, India during the Preparatory Workshop.

Background

7. The Open-ended Working Group on Ageing was established by
the General Assembly by Rcsolution 65/182 on. 215t December,
2010, with the aim of examining the existing international human
rights instruments concerning thé protection énd -p'fomotion of the
human rights of older persons, identifying any existing legal or
implementation gaps, chalienges and exploring ways to address
them. The Madrid International Plan of Action on Ageing adopted at
the Second World Assembly on Ageing in 2002, serves as a reference
point for policy-making with reference to issues concerning older

persons.

Objectives

8. The 10 Session of the Open-ended Working Group had the
Agenda Item 6 : Follow-up to resolution 73/143 . Measures to
enhance the promotion and protection of the human rights and
dignity of older persons : best practices, lessons learned, possible
content for a multilateral legal instrument and identification of arcas
and issucs where further prol‘.ectibn and action are needed. The aim
of the session was to provide substantive inputs on the two focused
arcas, namely, "Education, Training, Life-long Learning and Capacity
Building” and "Social ]5r0fectiox1 and Social Security (including social

protection floors)”.



9. Besides above, the Side Events included deliberations on

topics “Live Well, Learn Well”, “Our Voices, Our Rights”, "Building
Collaboration for a UN Decade of Healthy Ageing”, "Towards a
Comprehehsive Architecture of Social Rights in Old Age”, "Financing
the Right to Social Security for Older Persons: Challenges and Policy
()ptions”, “The Normative I"ile'mcnt.s of a Right to 1"alliative Care for
Older Persons”, “Stakeholder Group o.n Ageing Africa : Our Context -
Autonomy Independence and Rights of Older Persons”, “Ageism :
Where Are We? What is Next”, "Being 0ld’ Lapses in Protection for
Older Men and Women lLeads to Multiple Disadvantage, Increased
Risk of Violence, Abuse and lixploitation”, "Education doésn't end
with Childhood”, “Why it Matters: Artificial Intelligence (Al) for
Older; Persons”, and “Exploring the Normative Elements of the Right

to Autonomy and Independence” ete.

Work Schedule

10. The Session commenced on 15% April, 2019 with welcoming
speech by the Chair. The representatives of the UN, State Members
of the United Nations represented by observers, NGOs, NHRIs and
xperts were present. The main issue discussed in‘ the 10t Session
of Open-Ended Working Group on Ageing (OEWGA) was the never-
énding need of human beings to learn, which is the basis of life-iong
learning - an organizing principle of education coveﬁng all phases of
life and all forms of learning including formal, non-formal education

and informal learning.

'11. Ms Amal Abou Rafeh, Chief, Programme on Ageing, UN

Department of Economics and Social Affairs introduced the subject



and spoke at length aboul the challenges that lie ahcad. In this

context, focusing on the need of learning and social issues of the
-aged persons, the substantive inputs were provided on the two
focused areas - “Education, Training, Life-long ],,(:'arnmg and
Capacity Building” and “Social Protection and Social Security
(including social protection floors)”. Panel experts were dlso
designated for these two important Sessions. A list containing their

names atong with CVs is placed at Appendix-D.

12. - Chairperson, NHRC Indija, Justice Shri H.i.. Dattu during the

deliberations emphasized the need of the protection of eiderly

persons by providing basic amenities like shelter, food, medical care,

maintenance and protection against abuse. The Constitution of
India guarantees cquality before law, cqual protection of laws and

non-discrimination to all persons, without exception.

13. ShriJaideep Govind, Secretary General, NHRC, India spoke in
the first session held on 161 April, 2019 on the Agenda Item 6
"Focus Area : Education, Training, Life-long Learning and Capacity
Building”.  He stated that the Constitution of India puarantecs
equality before law, equal protection of laws and non-discrimination
to all persons, without exception. The NHRC, India in accord with
the mandate provided under the PHR Act, 1993 has been monitoring
the status of the rights of older persons, particularly on issues of
equality and non-discrimination as well as violence, neglect and
abuse. It monitors aspects cencerning social protection, sccurity,
health-care, access to socio-cconomic programmes and other rights

and entitlements of older persons.

14, Further, in his intervention, the Secretary General stated that

the life-long learning is also a cherished goal of the Sustainable




Development Agenda. Lifelong learning plays a significant role in
the active agceing of the older persons, their psychotogical well-being

and in developing strong social connections.

15. e informed the gathering that in order to contribute to the
Life-tong Learning process, India, in the year 1966, formed the
Indian Educatioﬁ Commission, which stated that "Education does
not end with schooling, but is a lifelong process. The adult needs an
understanding of the rapidly changing world and the growing
complexities of society.” Howecever, it remained dominated by the

concept of adult literacy.

16.  [Further, he stated that continuing its efforts in the Life-long

Learning process, the Government of India introduced in 1988 the
National Literacy Mission to eradicate illiteracy; and in 1992, the
National Policy on Education to provide a policy framework of the
education system.‘ Continuing Education (CE) Programme was
launched to achieve the policy goals aimed to cater to the diverse
learning needs and to create life-long learning environment. With a
view to expand the scope of the CE Programme, Life-long Education
and Awareness Programme Centres were designated in 2007,

17. Fu:‘ther,-another variant of the National Literacy Mission was
launched in the form of Sakshar Bharat, whic}fpmvided functional
1iterzl1cy to non-literate and facilitated skill development and
opportunities for neo-literates. In its efforts in the dircction of life-

long learning process, the indian Government initiated the capacity

building of the aged persons through Integrated Programme for.

Older Persons, 2011 (revised in 2016).  The University Grants

Commission (UGC) - the highest statutory body of higher education




in India - formulated the Guidelines on Life-long Learning and

Extension.

18.  He highlighted that the above mentioned initiatives wil
promo& life-long learning for clderly persons. There is, however, an
urgent need to pay greater attention to the implementation aspects
of this programme so0 that the intended benefits are reached to the

needy. The Commission on its part is keeping a close watch.

19. Rosa Kornfeld-Matte, Independent Expert on Enjoyment of All
Human Rights by Older Persons; Christoph Angster, Senior Policy
Officer on Ageing, Federal Ministry of Labour, Social Affairs, Health
& Consumer Protection; Tamara Nikoli¢, Assistant Professor,
Department of Adult Education, University of Belgrade, Serbia;  iLily
Gray, Scnior Liaison Officer, UNESCO; Maria Soledad Cisternas
Reyes, Special Envoy of the UN Seeretary-General of Disability &
Accessibility; Mathias von Schwanenlflagel, -Professor & Director
General for demographic change, older persons and social security,
Ministry for Family Affairs, Senior Citizens, Women and Youth,
Germany; Kareti 5. Gomez Dumpit, Commissioner on I.!uman Rights,
Philippines; Omobolanle Amaike, Lectufer with expertise in social
gerontology, Department of Sociology, Univéfsity of Lagos, Nigeria;
Alana Margaret Officer, Senior Health Adviser, Department of Ageing
& -Life Course, WHO were the panelists for the session on
“Education, Training, Lifce-long Learning and Capacity Building”.
They é;)()kf: at length on the need to focus on measures to enhance
the promotion and protection of human rights and dignity of older
pcrsons.” Emphasis was laid on identification of arcas and issucs

where further protection and action is needed.



20.  The panelists for the Second Session held on 17" April, 2019

for Agenda ltem 6 : “Focus Arca : Social Protection and Social

Security (including social protection floors)” included Denise

Hauser, Human Rights Officer, OHCHR; Rio Hada, Team Leader,
Human Rights & Economic & Social Issues, OHCHR; Rosa Kornfeld-
Matte, Independent Expert on Enjoyment of All Human Rights by
Older Persons; Adriana Elizabeth Rovira Benitez, Director, National
[nstitute for older persons, Uruguay; Himanshu Rath, Founder &
Chairman, Agewell i”oundation,- india; Vinicius Carvalho Pinheiro,
Special Representative to the United Nations & Director, 1LO;
Guhercan Vural, Associate Expert, Ministry of Family, Labour &
Social Services, Turkey; Tatiana Maoskalkova, High Commissioner for
Hluman Rights, Russian Federation; Andrew Kavala, Civil Soc'i(zty
Platform for Social Protection, Malawi; Rodﬁgo Jiméner, Lawér &

Consultant specialized in human rights of older persons, Costa Rica.

21.  The panelists hig'h]ighte.d the world scenario of rapidly ageing
population, and the plight that they are living in and challenges they
face in realization ol their human rights. They emphasized the
imperative need for social protection and social security and gave

exhaustive insights into the different dimensions of the problems.

22. While participating in the Second Session, Shri Jaideep Govind,

Secretary General, NHRC stated that in India, where the proportion

of elderly population is on a steady rise, there is a growing concern
of demographic ageing in spite of the phase of demographic
dividend. The Government ol India, acknowledging the nced to
formulate policics and programmes for élderly persons, took the
first major initiative through the National Policy on Older Persons

(NPOP), 1999 (revised in 2016). It included schemes to promote




the concept of ageing at place and healthy ageing, setting up

dircctorates of Old Persons in the state, training of medical and
paramedical professionals in healthcare of the eldetly. With regard
to the social protection and security, the Indian Government has
ensured effective participation of the elderly in the legislative
framework by establishing the National Council for Senior
Citizens (NCSrC) for formuistion and implementation of the

programmes for the elderly persons.

23.  The Secretary General further informed that in order to oblige
the children and relatives to lock after welfare.of the senior citizens,
a legislation, viz. the Maintenance and Weifare of Parents and
Sentor Citizens Act, 2007 15 in existence in India. He also stressed
on the National Programme for Health Care of the Elderly
(NPHCE} launched in 2011, that deals with facilities for treatment of
chronic, terminal and degenerative discases being extended fo the

elderly persons through community based primary Licalthcare.

24 He drew attention of the participants to Ayushman Bharat, a
health insurance scheme for citizons of Iﬁdia, launched in 2018 in
order to provide hcalthcare facilitics to the left-out . especiaily
women, children and the elderly without having put a cap on the
family size and eige. Information was also given about Senior
Citizen’s Welfare  Fund cstablished for promoting financial
security, welf'a_re of ciderly widows, nutrition of scnior citizens, old
age homes, short stay homes and day care for serior citizens. The
Secretary General also made a brief mention of the Integrated
Programme for Senior Citizens, National 0l1d Age Pension
Scheme, 2007 and Anmapurna Scheme to provide financial

assistance and food scourity to Below Poverty Line {BPL) clderly
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persons. The audience was also briefed about the Rashtriya

Vayoshri Yojana (RVY) of the Govérnment of India to cater to the
need of assistive technology and aids of senior citizens, especially

senior citizens with disability.

25.  The Secretary General further informed the OEWGA about the
role that the National Hluman Rights Commission, India playing in
providing social protection and seéurity to the elderly persons. The
Commission has a Core Group on Disability and Elderly Persons to
assist the Commission in review and enforcement of the existing
laws and Government policies. In 2018, the Core Group
mc.‘()mmcndcd the cdncerned Union Ministries of the Government to
revise old age pension; nomination of a police official as a Nodal
Officer in every police station for dealing with the issues concerning
elderly persons; and replication of the Switzertand’s “Time Bank

¥

Scheme”.

26. [n the end, the Sccretary General reiterated that the
demographic ageing requires attention and every Government
should work along with their respective NHRIs towards formulation
and proper implementation of laws and policies for realization of

rights of the elderly.

27.  During the session, the representatives on behalf of the State
Parties, NGOs and other NHRIs made presentations and shared their
best practices and elaborated the areas and issues where further

pratection and action is needed.

28.  The Mecting focused on how to enhance the promotion and
protection of human rights and dignity of older persons, best

practices, lessons learnt, possible contents for a multilateral legal

10




instruments and identification of areas and issues where further

action is needed.
Conclusien

29. The Session was an enlightoning and fruitful exercise to
discuss various dimensions of human rights of the older persons.
The Session provided an opportunity to all the participants, in
particular, NHRIs on how to focus on the problems of the older
persons as per their mandates. The best practices shared by the
participénts enhance the scope of the NHRIs to implement in day-to-

day work.

30.  The NHRC, India in accord with the mandate provided under
the PHR Act has beern monitoring the status of the rights of older
persons, particularly on the issue of'equality and non-discrimination
as well as violence, neglect and abuse. It monitors aspects
concerning social protection, security, healthcare, access to socio-
economic programmes and other rights and entitlements of older
peréons. The Commission has also constituted a Core Group on
protection and welfare of elderly persons to look into various
aspects and is5ues po i:aihmg to the rights of elderly persons. The
Commission has also made valuable interventions in several cases of
elderly persons and also come out with a publication entitled
“Retiral benefits as a human rights: NRC initiatives”.

31. The NHRC, India is concerned about the issues of clderly
persons and is making all efforts for protection and promotion of
thetr rights as guaranteed in the Constitution and make them cnjoy
their life in 2 dignified manncr and get basic amenitics like shelter,

food, medical care and maintenance and protection against abuse.

11
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32. The Secretz;;y General Stated that wc have come a long way in
strengthening our social protection and social security systems for
the elderly persons, but major efforts are yet necessary to ensure
that the right to social protection and security becomes a reality for

all the elderly persons.

Jﬁw.._/ﬂp e 94

(Jaideep Govind) (H.L.Dattu}”
Secretary General, NHRC o Chairperson, NHRC
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United Nations A/!\C.278./20]9;’CRP.1

,;( Yy General Assembly : Distr.: General
M 11 April 2019

w ‘ Original: English

Open-ended Working Group on Ageing
Tenth working session
PEOIR Aprl 2ild

Proposed Organization of Work

Date/time Agenda item Programme
Monday, 15 April ‘ . Opening session
amebpon ' Chair: Ambassador Martin Garcia Moritdn

Uideo message hy the Hich Conunissioner
for Hunan Rights

ltewr 1. lection of officers

lem 2, Adoption of the agenda and
other organivational matlers

ftem 3. Participation of national
human rights institutions inthe
work of the Open-ended Warking
(roup on Ageing

liem 4. Participation of non-
governmental organizations in the
work of the Open-ended Working
Ciroup on Ageing

Item 5. Measures to enhanee the General discussion
promotion and protection of the
human rights of older persons

Apm. 6pan ftem 5. {continued) Ceneral discussion
: Chair: (Vice-Chair) TBC




Datestine

Agenda item

Programme

Tuesday, 16 Apri)

Wam 1 pm.

3 pan.

6 p.m.

ltem & Follow-ap o resolution

73143 measures o enhance the

promotion and protection of the
human rights and dignity of older
persons: best praclices, lessons
learned, possible content for a
multifateral legal instrument and
identification of areas and issues
where further proteciion and action
arc needed

ltem 8. (contined)

IFucus Arew: Fducation, Training, Life-long
Leurning and Capacity Buildine
Chair: (Vice-Chairy TBC

Introduction of woiking decument |
AAC2782019,CRP 2 |
Amal Abou Rafeh. Chief. Progranme on
Ageing, UN DES

Inicractive expart panel discussion

Paveltiviy:

Rosa Kornfeld-Matte. 11, frendeny foxpert on
Enjoymieni of 1 Humen Richex by (der
Persons

Christoph Angster. Sewior | wiicy Officer on
Ageing. Federal Minisir: el Labowr. Social
Atiairs, lealth & Counsinnr Prenceiion,
Ansirig

Tamara Nikolid, Asyist, Professor,
Department of Aduir Lelecaiion, Lonvers i of
Belerade, Serhia

Lily Gray, Senior Livicon Officer, UNESCO

Intcractive discussion

Focus Arca: Education, ] raining. Life-long
Learning and Capacity Building
Chatr: (Viee-Chair) {80

Interactive expert panel discussion

Paneffists: .

Maria Soledad Cisternays Reves, Speciai
Lavon uf the N Se, wetery-Cremnral on
Disabifin & Aecessihifin

Mathias ven Sch waienfliigel, Projessor &
Brrector-General for demagraphi - chunge,
ofder persons und social security, Minisiry
far Family Affairs, Senive Citizens. Ftnen
i Yourh, Germany:

Earon 8. Gome; Dumpiz, Commissioner on
Humean Righis. Plilippines

Omoholante Amaike, Lectuyor W axpertive
i social geromtolpg. Leparinient of
Sociology, University of Lagos. Nigeri
Alana Margaret Officer, Senior Hoealth
Adviser, Departmeny af dgeing & Life
Course, H1IQ

Interaciive discussion
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Date/time Agenda itent

Programme

Wednesday, 17 April  Nem 6. (continued) ™

am. o

Ipm. 6pan. ltem 6. (continued)

Focus Area: Social protection and social
security (inciuding social protection floors)
Chair: (Vice-Chair) TBC

Introduction of \\'ofking document
AJAC278/2099/CRP.3

Denive Hauser, Human Rights Officer,
QHCHR

Rio Hada, Team Leader, Human Rights &
Economic & Social issues, OHCHR

Interactive expert puncl discussion

Puanellists:

Rosa Koenfeld-Matte, Independent Expert on
Enjoyment of A Human Rights by Older
Persons

Adriana Elizabetht Rovira Benitez, Director,
National Institute for older persons, Urugnay
Himanshu Rath, Founder & Chairman,
Agewell Foundution, India

Vinicins Carvathe Pinheiro, Special
Representative to the United Nutions &
Director, 11O

Interactive discussion

Focus Arca: Social protection and social
sccurity (including social protection floors)
Chair: {¥Vice-Chalr} TBC

[nteractive expert pangi discussion

Panellists:

Guhercan Vural, Associate Expert, Minisiry
of Family, Labour & Social Services, Turkey
Tatiana Meskalkova, High Commissionier
Jor Human Rights, Russian Federation
Andrew Kavala, Civil Society Platform for
Social Protection, Malawi

Rodrigo Jiménez, Lawyer & consultam
specialized in human rights of older persons,
Costa Ricu

interactive discussion




Darestime Agenda item

I’I'{)g’]‘ﬂ"l me

Thursday, 18 April lem 6. (c,-()mf'fmcd)

[0am. ~1pm,

3p.m ~6pum. ltem 7. Other matters

Item 8. Provisional agenda for the
cleventh working session of the
Open-ended Working Group en
Ageing

ltem 9. Adoption of the report

Follow-up to resolution 73/143; Foltow-up of
the focus areas of (he ninth working session
~ Discussion on nermative inpuis

Chair: Ambassador Murtin Garia Morin

Introduction of working document
AFAC278/2019/CRP 4
Antat Abon Rafeh. Chief; Progranime on
Ageing, UN DESA
Rio Hada, Team Leader, {luman Rights &
Leonomic & Social [ssues Section, OHCHR

Interactive discussion

Other matters

Chair. Ambassador Martin Gareig | fooritin
Disevussion on the way forward

Seleclion of Tocus arcas for the ne working

session of the Open-cnded Working Group on
Ageing

Provisional agenda for the next working
session of the Open-ended Warking Group
on Ageing

Consideration of the draft provisional agenda

Adaption of the report

Closing




Preparatory Workshop ahead of the 10™ session
of the UK Cpen-Ended Working Group on Ageing {CEWG10)

Date and Sunday 14 Aol 2019, 13:00 to 1R:00
fime: - {Pizass note that no lunch will be served only light refreshmenis)
Locstion: AARE officas, 730 Third Avenve, 31st floor, betwean 48ih and
pegmon: 47th street, NYG
e - FET H yanisati ]
Participants: Non-govemmental Organisations {(NGOs)

Naticnal Human Rights Instiutions (NHRis)
I
Join the conversation on Twitter: #{_JEWGm

Backoround:

in the 10V QWG seasion from 15.180 April 2018, UN Moember Siales will engagein a
substaniive debate aboul two new focus arpas 6f Social pretoction and social
security including social protection ftoors, ang Education, training, lifelong
learning and capacity-bullding. There will also ba discussions on normalive loments
©a the two focus areas that were discussed in the 9" session of the OEWE, Long term
care and palliative care, end Independence and autonomy.

Alms of the Workshop:
To supsod NGO aag NER engagemen! inthe OEWE process ang OEWET0
nections among NGOs and NHRls -

tpe o om g

DRAFT PROGRAMME (Speakors TH
- T ey i

et v

iy
WY LT a A, b e

Sl :
Welcomie by organisers and Sponsors
Setting the scane ‘ :
- The OEWG process - state of play
- __Updates and practical information about QEWG10
SN G e A RO
15:10-18:16 Carnpaigning workshap
16:10-97:10 Strategy for OEWE10 and bayond
- Joint siatements for OEWG10
- Imiersessional aclivities
- Agree actions and objectives
: . Prcgramme for the week ahead : .
e T Y o e T Ty s o

i i Lo et

Register here: htt::s:HrJreparinq-for-oexruq’?O.evenibri‘:e.ca\-.ui‘;

Contacts:
Eder Grahem GAROP Seera

ey Crvesgpurs AT (N inn ey oies
san Somnrs, NGO Commngd

(i Ageing NY
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Time Room Title Organizers |
Monday 15 April 2019 |
. . “Globai Aifiance for the Rights of Oider Peopie and NGO
S:G0am - 345 am CR. 8 Daily driefing for NGOs - Committeas on Ageing NgY Geneva, Vienna
. mn ing, . teva, Vie
- TR . . Y- o rr . H
‘ ; Live Well, Learn We'l: an International Inter-sectoral Discussion on . . ;
1:15 pm - 2:30 pm CR. 7 s mmEr AR € ' Internaiional Longevity Cemire Canada
Income Security and Lifelong Learning -

Elerments of their Right to Autcnomy and Indepencence

Building Collaboration for @ UN Decade of Heaithy Ageing

‘Our Vaices, Our Rignts!” - What Older Peopie Say about the Naermative

Glooai Alliance for the Rights of Qlder People; Permanent
Mission of Rwanda ‘

WHO; UNDESA and OHCHR

Tuesday 16 April 2019

%:00 am -

|
|
|
1130 am

-12:45 pm

Daily Briefing for NGOs

Towards @ Comprehensive Architecture of Social Rights in Old Age

"Global Alliznce for the Rights of Dider People and NGO
‘Cormittees on Ageing, NY, Geneva, Vienna

HelsAge Deutschiand

) 330 CR. 7 what Happens in Between? Now Develegpments Discussed in International ermanent Mission of Austria
tdepme s shom ‘ Meetings and Their implications for the DEWGA e masimr AR

"Financing the Right to Sociat Securily for Qlder Persons: .OHCHR; QIT; Permanent Mission of Portugal;
1:15pm 2:30pm {R. 9 . . ) i o "

Challenges and Policy Options to Expand Coverage iPermanent Mission of Slovenia

1.i15pm

-2:3Com

CR. B

Tho Normative Clements of a Right to Palliative Care for Oider Persens

international Association for Hospice and Palliative Care
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Tirme i Room B Title “J Tt Organizers 3
Wednesday 17 April 2019 ) 1

. = 4o Hu B e . Glosal A'tiarce for tne Rights of Gider Peooie and NGO
S L0 am 945am SR Daily Brofing for NGOy Hooa A ‘_’ g ) .
Committors on Age-rng, NY, Gerove, Viennz

g

. X Sieronu-ser Crouo on Ageing AT 'i D Lontoes: - . s . s e
125 pm 230 pm CR. / mrenanuger Groun un Ageing Airica: Ous Contex UNDESA: DOF, IFA, HepAge inteinational ana INPLA

Auvtonomy iedeoeaderoe o Rphts of Olee Persens

Cormrmase 1lai Tl riernational W0 anad -
i pm 2230 pm a0 Apoior \Wnere Are Wo? What Is Next? -_e,oyean pnion; HepAge inemational; WO and AGE
Piatform furope

Baing Qle’ tzpses in Protection for Older Men and Women Leads to

Tispm- 2:30 pm CR. 8 . e . . , . L International Nelwark {60 the Prevention of Eider Abuse
Muitple Disacvantage, increased Risk of Violence, Abuse and txploitation :

Thursday 18 April 2019 - E
c : - . Glaba! Alliance for th Rights of Older Pecpic and NGO
800 am - §:45 am €. 3 Daily Briefing for NGOs ‘onan rarine fig A
‘ Committees on Ageirp, NY, Geneva, Vienng
11:30 am - 12:45 pm CR. B Ecueatior Boesn't Lrd with Childhood Inter~stional Assnciztion of Gerontolepy and Gerlatrics

P15 pm - 2:30 pm CR. 7 B iy i Matiers: Anifical inicltigence (Al} for Older Persans UNIESA TU and AARP

g the Normative Hlemaents of the Right to Autenomy and HeipApge International: N

tegal Centres Austral
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Bios of Panel Experts
‘ - 10" Working Session
16-18 April 2019, Conference Room 4. United Nations Headquarters, New York

Rosa Kornfeld Matte
independent Expert

Rosa was appointed in May 2014, as the first Independent Expert on the
enjoyment of all human rights by élder persons. Rosa served as the National
Director of the Chilean National Service of Ageing, where she designed and
implemented the National Policy on Ageing. She has a long career as an
academic and is the founder of the programme for older persons at the Pontifical
Catholic University of Ch|le

Christoph Angster

. Senior Policy Officer on Ageing, Austria
= Christaph is the Senior Policy Officer on Ageing in the Federal Ministry of Labour,
el ™ Social Affairs, Health & Consumer Protection in Austria. Chrisloph joined the
- Ministry in 2017 and nas worked in the areas of International and European
N relations, focusing on ageing and volunteering policies. He is also part of the
e : presidential office for lhe Austrian Presidency of the European Council. Before

joining the Ministry, Christoph worked as scientific officer at the Austrian Society
for European Palitics focusing on demographic developments, migration and
environmental politics. Chrisloph holds a degree in Political Science from the
University of Vienna.

Tamara Nikoli¢

A Assistant Professor, Serbia
”"i! - ?;

‘5:;% Tamara is an Assistant Professor in the Department of Adult Education at the
" ,; University of Belgrade in Serbia. Tamara developed a series of workshops such
o as ‘Let's Develop' to promote social therapeutics among professionals of various
' fields in Serbia. She has published over 40 scholarly papers. Tamara has an
‘ undergraduate and Master's degrees in Andragogy, both from the University of
Belgrade. She also earned a degree in Human Relations from the University of
Nottingham. Her doctorate is in the field of Aduit Education, specifically Leisure

- Education. '
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Lily Gray
Senior Liaison Officer, UNESCO

Lily is the Senior Liaison Officer at UNESCO New York Office. Lity is responsible
for promoting UNESCO's programmes in the fields of cducation. culiure and
social sciences. Her work focuses on major global education related
partnerships; improving relevance of the cegnitive, behavioural and social skills
of young people including through education for sustainabie development ang
global citizenship. Before joining UNESCO, Lily worked for the Ministry of Fareign
Affairs of Bulgaria, where she served as a diplomat responsible for the human
rights and humanitarian issues at the United Nations. Lily holds an MSc i
International Relations from the University of Sofia, Bulgaria,

>4,

Maria Soiedad Cisternas Reyes
Special Envoy

Maria was appointed by the United Nations Secrelary-General as his Spocial
Envoy on Disability and Accessibility. Maria was also Char of :he Committec on
the Rights of Persons with Disabilities of the United Nations and recipient of the
National Prize of Human Rights from 2014 1o 2015. She was an expert before the
ad hoc committee that developed the United Nations Convention on the Rignts
of Persons with Qisabilities, for which she is also the rapporteur for individual

complaints. Maria is the director of several legal and interdisciplinary projects,

as well as an author of various publications, and an exhibitor at naticnal and
international conferences. She has a Law and a Master's degree in political
science, Universidad Catdlica de Chile.

Matthias von Schwanenfliigel
Director General, Division of Demographic Change,
Older People and Welfare, Germany

Matthias is the Diréctor General of the Division of Demographic Change, Older
People and Welfare in the Federal Ministry of Family Affairs, Senior Citizens.
Women and Youth in Germany. From 2010 to 2014, he was Head of (he
Mousehold, Legal and Telematics Division and, from 2005 to 2010, Head of the
Nursing Care Sub-Division of the Federal Ministry of Health, where he had been
working in various departments since 1991. Matthias holds a doclarate in law and
was a consultant at the Us Department of Health and Human Services in 2011
and is a lecturer at the Universities of Minster and Bremen,
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Karen S. Gomez Dumpit :
Comimissioner on Human Rights, Philippines

Karen is the Philiopines Commission on Human Rights. She worked at the
Commission through various career posts spanning 25 years. Karen was the first
director of the Commission's Child Rights Center, engaging with stakeholders on
discussions on Juvenile Justice, which paved the way for consolidation of
Philippine Action for Youth Offenders GO-NGO coalition. Karen's efforts with key
national partners resulted in the establishment of a minority age in the country,
sparing children from the death row. Karen has a degree in AB Communication
Arts from De La Salle University, a Masters in Public Management from the
Development Academy of Philippines, and a Masters of Science in Human Rights
from London School of Economics and Political Science.

Omobolanie Amaike
Associate Professor, Nigeria

Cmobolanle (Bola) Amaike is an Asscciate Professor of Sociology with focus on
Social Gerontology and Deveiopment Studies. Since joining the University of
l.ages, Bola has conducted extensive research in Sociology {Gerontology and
Development} and mentored colleagues and students in those fields. Bola is
widely published in both local and international journals, with over 30 publications
to her credit. She obtained her undergraduate degree (B.Sc.) in Sociology and
Masters in Sociclogy, as well as a Ph.D. in Sociology from the University of
Lagos, Nigeria.

Alana Margaret Officer
Senior Health Adviser, WHO

Alana is the Senior Health Adviser at the Depariment of Ageing and Life Course
in WHQO Geneva. Alana's academic background spans podiatric medicine applied
science and public health. Prior to joining WHO, Alana held several clinical,
technical and managerial positions working on health, disability, rehabilitation and
development :n West and Central Africa, Europe, South Asia, the Middle East
and the Western Pacific. She coordinated the Disahility and Rehabilitation team,
where she led the development of landmark rescurces like the WHO global
disability action plan 2014-2021: Better health for ali people with disabiiity (2014},
the World report on disability (2011) and the Guidelines on community-based
rehabilitation (2010). At the Department of Ageing and Life course, Alana lead
the development of the World Repert on Ageing and Health 2015, She currently
overseas the organizations work on age-friendly environments including the
Globa! Network on Age-friendly Cities and Communities as well as the Global
Campaign to Combat Ageism. Alana aisc coordinates, on behalf of the
‘Department, the development of the Decade of Healthy Ageing (2020-2030).

60+ Get Involved! Find out more about our work an Ageing: http://social. un.orgf/ageing
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Rosa Kornfeld Matte
independent Expert

Rosa was appointed in May 2014, as the first Independent Expert on the
enjoyment of ali human rights by older persons. Rosa served as the National
Director of the Chilean National Service of Ageing. wherc she designed and
implemented the National Policy on Ageing. She has a long career as an
academic and is the founder of the pregramme for oider persons at the Pontifical
Catholic University of Chile,

Adriana Elizabeth Rovira Benitez
Director, '
National Institute for Older Persons, Uruguay

Adriana is the Director of the National Institute for Older Persons in Uruguay.
Prior to this position, Adriana was an advisor on ageing policies at the Direccion
Nacional de Politicas Sociales of the Ministerio de Desarrolic Social. Since 2012,
she was assigned as director of the Instituto Nacional de las Fersanas Mayores
from the Ministerio de Desarrollo Social, which is the governing institute for
ageing policies. From 2009 to 2014, Adriana was spokesperson for ageing.
related matters for the South Region of the Red Interamericana
Intergubernamental de Cooperacién Técnica (RICCTEC). Adriana 15 a
psychologist and a Masters graduate from the Universidad de |a Republica in
Uruguay. She is also a PhD) candidate in the Faculty of Psychology al the
University.

Himanshu Rath
Founder and Chair, Agewell Foundation, India

Himanshu is Founder and Chair of Agewell Foundation in India. Himanshu is a
distinguished sccial communicator and activist, who bas inttiated several
innovative projects. He produced communication modules in issues concerning
older people including at the local and global levels, Himanshu founded Agewell
Foundation in 1999 with the aim to extend a hetping hand towards old people and
advocate for their needs and rights. He has consislently used his skills to briage
the gap between younger and older generations to ensure a better future. Under
his leadership, Agewell Foundation has established a nalionwide network of
87,000+ volunteers spread across 718 districts in India. Agewell has alsc
conducted several research projects to advocate for the needs and rights of
vulnerable older persons. Himanshu has also been an active participant in
deliberations on age related issues at United Nations Economic and Social
Commission for Asia and the Pacific (UNESCAP).
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Vinicius Carvalho Pinheiro
Special Representative and Director, ILO

Vinicius Carvalho Pinheiro is the Special Representative to the United Nations
and the Director of ILO New York Office, Vinicius is responsibte for issues related.
to the world of work at the UN, including the areas of employment and decent
work, sacial protection, labour migration, youth employment, child and forced
iabour, gender economic empowerment, working conditions and labour rights,
Prior to joining ILO, Vinicius was the National Secretary for Social Security of
Brazil (1999 2002). Me taugnt in the Economics Department of the University of
Brasilia and has authored various articles in the area of pensions and social
prelection. Vinicius is an Economist and has a Masters degree in Political
Science from the University of Brasilia and specializations in Public
Administration and Public Policies (National School of Public Administration,
Brasilia). ’ :

Ministry of Family, Labour & Social Services, Turkey

Guhercan Vural is an Associate Expert at the Ministry of Family, Labour and
Social Services in Turkey. Guhercan works within the General Directorate of
Services for Persans with Disabilities and Older Pecple. The department focuses
on older persons’ participation in society, including identifying barriers and
solutions related to care services for older persons. Guhercan holds a Masters
Degree in Management and Organizational Behavious from the Hacettepe
University tnstitule of Social Sciences and a degree in.Business Administration
from the same University.

Tatiana Moskalkova
High Commissioner for Human Rights, Russian Federation

Tatiana Moskalkova is {Hie High Commissioner for Human Rights in the Russian
Federation. Tatiana is a lawyer, teacher, and politician. She has been Russia's
Commissioner for Human Rights since 2016. Tatiana is the Deputy of the State
Duma of the Federal Assembly of the Russian Federation V and V| convocations.
She holds a Doclor of Law and PhD and is an Honoured Lawyer in Russia.
Tatiana is also a retired Major-General in the police.

Get involved! Find out more about cur work on Ageing: http://social.un.orpfageing
pare on the OLWGLG: hito//hit.ly/OEWG10

Guhercan Vural
Associate Expert,
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Andrew Kavala
Chair, Civil Society Platform for Social Protecticss, Malaw:

Andrew Kavala is the Chairperson of Civil Society Platform for Sacial Protoction.
Malawi. Andrew holds a Bachelor of Social Science and a Master of Busingss
Administration (MBA}, both from the University of Maiawi. He currently leads
Malawi's age network, the Malawi Network of Older Persons' Organizations
(MANEPO) as Country Director. MANEPO is an umbrelia hody ccordinating over
sixty (60) civil society organisations whose aim is to help older people claim their
rights, chaltenge discrimination and overcome poverty o cnable them to lead
dignified, secure, active and healthy lives. Andrew is also one of the Founding
Directors (Trustees) for Southern Africa Regional Age Network (SARAN)

Rodrigo Jiménez Sandoval
Lawyer, Costa Rica

Rodrigo Jiménez Sandoval is a iawyer and consultant

specialized in women rights, rights of people with disabilities, oider people ard
children, indigenous people and LGBTT! population, Rodrigo studied Law at the
University of Costa Rica and since 1984 has beer Professor of International Law
at the Autonomous Central American University (UACA), For over ter years,
Rodrigo worked as legal advisor for many Cosia Rican NGOs. including the
Helen Keller Association, the Down Syndrome Assaociation, and the Cosls Rican
Association of Handicapped People. He was also a board member of the Nalional
Rehabiiitation Council and of the National Rehabiltation Patronate. For 8 yaars,
Rodrigo served as an international consultant for the Inter-American Institule of
Human Rights at the Cambridge University Press. He has also worked for UNDI®
the World Bank, and the Fundacion Arias para la Paz y el Progreso” Humane.
Since 1995, he has been Sub-Director of the Women. Justice, and Gendar
Program of ILANUD. He has written various books and many magazine ariicles
on persons with disabilities and women's rights. Rodrigo has a degree in
Education, and a Master's in Business Studies.
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